385 Matrers Under
Rule 377
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., (1) Need to direct the Kendriya
Vidyalaya Sangathan to take up
construction on the plot allotted
to them at Cuttack.

SHRIMATI JAYANTI PATNAIK
(Cuttack) : Under Rule 377, 1 make
the following statement.

The Government of Orissa has
provided 5 acres of land to Kendriya
Vidyalaya Sangathan for construction
of central school building a Cuttack.
Instead of starting construction on the
site leased out to them, the sangathan
has now come up with a requisition
for allotment of additional 7 acres of
land. The land alrcady allotted to them
inside the Barabati fort is a very valu-
able picce of land. It may not be
possible to provide additional land by
the State Government at this site. At
present the central school at Cuttack
has been functioning at the old circuit
house. Apart from the fact that the old _
circuit house is very badly required
for accommodation of the visitors and
officers, the central school can hardly
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accommodate any further classes which
will open from the next academic
session in that building. The attitude
of the sangathan has created discon-
tentment among the people of the city.
The central school has submitted an
ultimatum to the cffect that the
admission to class I during 1984-85 will
be stopped if the State Government do
not" provide more accommodation by
31st March, 1984, Unless the central
school building is constructed, the fate
of the students of the Cuttack central
school will hang in the balance.

In view of this, I request the
Minister of Bducation to direct the
sangathan to take up the construction
work on the plot allotted to them by
the State Government forthwith,

(lif) Need to improve amenities in the
Railway Colonies in Danapur.

st TwmEAar mre (TEET)
IqTEqE AERT, FTMATIT 97 TAX T
fedtara gaaras ¥ =g AT
AAZT FH FIY § | WA FAAleEy
FYHA%l gHeard § foAwr G9r-
arv fasmy At sravasaTE ) O
¥ gear ® @ wwgI FATEA H
WY ¥ 9Ty, WA wrefady w5
aeg  FEareAAs &) Aewd W
qrereq ¥ | qrAt fAery Y sqaedqr
3w T ¥ 1| AT AETATH A qITAT
W JHANGIAAE g | ATAUAF TqTH TT
Y 1 XY #Y gear AT qEA &
wwd & | 9d 7 afgan wraed &
o wdY 1 aly waeafat & fag
qraTq F1 sggeqr g ¥\ Aqwd W
sfwn saaeqr aff &

gTATIR & I wwarfeay i aeuf
oy fwar & fag agr € Fdw



387 Marters Under Rule 377

Frerrera =Y &, 7Y€ 9w forg wrdror ot
#¥f & 1 37 FOX F=E W g7 fwar
% fag 92T T FFY EqTAY 9 WOrAT
gzar § | o orela § f agh
fagreg X UF A FST @A
&Y sqaTyT FY I

Fa: @ A A AU HqAT §
fr & w7 gweaE) & gaam § A-
TR AFT MY & A ANGA &
FEANT FY T FL

(iv) Need to upgrade the Srinagar.
Alrport to an international afrport.

SHRI ABDUL RASHID KABULI
(Srinagar) : Under Rule 377, I make
the following statement.

Srinagar acrodrome, is upgraded
into International airport can not only
to the flow of tourist traffic
from affluent Buropean and Asian
eountries to the beautiful valley
of Kashmir but also directly from
capitals or rich Arab and Guif count-
ries. Besides, the airport can handle
expeditiously the vast stocks of fruit
and world famous Kashmiri handicrafts
and Carpets which have ever ready
markets in many countries. Srinagar
airport descrves upgradation for its
being onc of the fountain heads of the
tourist irade in the country bedides
posscasing other gecophysical dimen-
sions. By doing so and bringing Jammu
and Kashmir on the world tourist map
the age old backwardness and poverty
of its people can be removed easily.

Srinagar lacks a rail Head. Besides,

the Srinagar and Jammu National
Highway is vulnerable - to rodd
blockadés,

It is unfortunate that importance
of Srinagar airport for the tourist trade
hdd &6 fdr dof been fully redlised. It
can connect the country with Tashkent,
Moscow, Kabul, Idlamabad, Peshavar,

APRIL 18, 1984

Matters Under Rule J?Z igé

Tehran, Bagdad and Middle East count-
ries casy cconomical flights. Jammu and
Kashmir with tremendous potential for
tourism, fruit and handicrafts can with
the help of intcrnational airport faci-

litate earn much more foreign
exchange for the country. The
Government should recognise thé

importance of Srinagar airport and wup-
grade it as an international airport
without any more delay.

(v) Need for starting the ‘Sangam
Expms' railway train from
Saharanpur.
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